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made a governor... (interruptions)... Then,
Mrs. Chandravati is the Lt— Governor of
Pondicherry and she is an active political
Reader of the Janata Dal in Haryana. And,
Madam, so many politicians have been ap-
pointed by this Government. Mr, Wadhwa
submitted a report to the Government. Both
the Houses of Parliament are sitting today.
But, so far, that report has not been placed
either here or in the Lok Sabha. This
Government is telling about the dignity of
institutions and individuals and y°t what they
are doing is contrary to what they say. They
have no respect for the Commissions of
Inquiry and now they are going to stop the
provisions which were introduced by the
previous Government. I would only say that
they have no intention to respect either
individuals or institutions. They are telling
that previous Government was only
politicising every issue. But I would say that
the present Government is politicising each
and every issu. and they are only pointing
their' accusing fingers at the Congress (I) and
they have not changed their attitude.

Since there is no bonafide intention on the
part of this Government, I am moving this
amendment of mine, Thank you, Madan*-

THE VICE-CHAIRMAN (SHRI MATI
JAYANTHI NATARAJAN): The question

18:

"That at pag. 1, after line 4, the
following new clause be inserted, namely:

'1A. In Section a of the Commissions of
Inquiry Act 1952, in sub-sections (1) and
(4) for the words "the House of the People
or, as the case may be, the Legislative
Assembly of the state" wherever they
occur, the words "each House of
Parliament or, as the case may be the
Legislature of the State" shall be
substituted. ' "
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The motion was adopted.

New Clause 1A was added to the Bill.
Clause 2 was added to the Bill.

Clause 1, the Enacting Formula and Title
were added to the Bill.

SHRI MUFTI MOHAMMAD SAYEED:
Madam, I move;

"That the Bill as amended, he passed.

"

The question was put and the motion
was adopted.

STATEMENT BY MINISTER
Bomb blast in Batala on 3rd April 1990

THE MINISTER OF HOME AFFAIRS
(SHRI MUFTI MOHAMMAD SAYEED);.
Madam, I rise to inform the House of the sad
and disturbing incident of bomb explosion in
Batala.

There was powerful bomb blast on April 3
at about 2, 45 pm when Ramnavami
procession of about 3500/4000 persons was
passing near Subzi Mandi in Batala City of
Gurdaspur District.

According to reports available 31 persons
have been killed and 70 have been injured.
The injured were immediately rushed to the
hospital. Those seriously injured were shifted
to the SGTB hospital at Amritsar.

The District Administration bad taken
precautions to provide security arrangements
with the procession Two BSF companies
under the command of a Deputy
Commandant had been deployed. One
Inspector, 5 NGOs, 20 Head Constables and
100 Constables of the District Police under
the command of S. P. (Operations) along
with the Dy- S. P. Batala and SHOs of Police
Station (City) and Police Station (Sadar)
Batala were on duty along the route and with
the procession.

There were some disturbances after the
incident but these were soon brought under
control. Curfew was imposed as a
precautionary measure.
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Immediately after the incident,
SSP Batala visited the spot. Senior
officers including DC Gurdaspur, Com
missioner Jalandhar Division, 1G
Police (Border) along with the DIG
Police (Border), IG BSF and DIG
BSF rushed to the spot. Ten addition
al companies of para military forces
were sent tfo Batala. Batala City
was divided into 8 Sectors, and
Magistrates and Police Officers were put on
duty in each Sector. A peace Cornmittee
meeting was held in evening of 4-4-1990.

The Governor accompanied by Advisor In-
charge of Home Affairs, Chief Secretary and
DGP visited the injured in Amritsar and also
visited Batala. I visited Batala on 6-4-1990
along with a delegation comprising
representatives of different political parties.
We first went to Amritsar and met the victims
of the bomb blast in SGTB Hospital. Later we
went to Batala where I and the other members
of the delegation heard the leaders of various
political parties and organisations. We also
visited the injured persons undergoing treat-
ment in civil hospital Batala. I held a review
meeting on law and order arrangements with
civil and police officers.

All efforts are being made to trace and
apprehend the culprits. The  State
administration has been instructed to
continue deal firmly with terrorist an anti-
national elements.

The manner in which a religious
procession has been attacked shows clearly
that the intention of the perpetrators of this
crime was to provoke a communal backlash.
We are certain that like ail previous attempts
by the terrorists to drive a wedge between the
two major communities of Punjab, this*
attempt too will fail.

I am sure the Members will join the in
condemning this dastardly act in the strongest
possible terms and in convoying our heartfelt
sympathies to thi; bereaved families. No
effort will be spared to round up the culprits
(Itd bring them to book. The
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Government is ensuring provision of medical
and other relief to those injured and for ex-
gratia assistance to the families of the
deceased.

I appsal to the Members of this House and
through them to the entire ntaion to
strengthen the hands of the Government in
dealing with the attempts of the terrorists to
disrupt the centuries' old ties between the
Hindus and Sikhs in Punjab.

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam Vice-Chairman, This is a
dastardly crome in which 36 people have
been killed in Batala. When the Ramnavami
procession was going on, a severe bomb blast
took place and the people went on a rampage.
According to information available, the
people died due to firing by the Police. The
very important aspect is that there are two
versions of the bomb blast. One version i that
the bomb was kept on a bicycle and the blast
took place. Therefore, the people died in the
area where the procession was going on. The
procession started at 1-45 and the incident
took place at 2. 45 in a crowded area of
Subzimandi. Another version is that in a
Maruti Gypsy vehicle the bomb was planted
and the police mark was there. The blast took
place from the vehicle. Therefore, I would
like to know from the hon. Home Minister
whether the blast took place from the bicycle
or from the jeep.

There i a clear statement by the BIJP
Working Committee member, Mr. Baldev
Mittal, who showed about 12 empty
cartridges of bullets. He said that the Police
fired among the crowd and, therefore, most of
the people died. I would like to know whether
itis a fact.

Thirdly, I would like to know whether there
was any intelligence report with the
Government saying that there will be
disturbance when the Ramnavami procession
passes, What preventive steps had the Gov-
ernment taken to give security to
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the people who were moving with
the procession? 1 would like to know
whether this Government actually
took care of the people. It is a
terrorist area where the procession
was going on. They were fully
aware of the fact that there will be
disturbance. What preventive steps
did the Government take? Madam,
I Would like to give small details
about the situation. (Time-bell
rings) 1 will conclude in a minute.
Madam, wall posters had been pasted
in that area saying that many terro
rists had died due to police attack
and their death rituals are being per
formed in many areas. There was
a call given by the terrorists organi
sations that the people who are living
in that area should support their
cause. Moreover, newspaper adver
tisements are coming in support of
the terrorists. Newspaper organi-
sations have been threatened to carry on
these advertisements. Terrorists are
threatening the people in thin area
through the loudspeakers.

I would like to have clarifications from
the hon. Home Minister on these four
points. What action 'has this Government
taken? The Minister said that it has been
divided into 8 zones and Peace
Committees have been formed. I would
like to know whether the political parties
have been given representation in the
Peace Committees or not.

DR. NARREDDY THULASI REDDY
(Andhra Pradesh): Madam, the first
clarification that I want to seek, is
whether there was any provocation
to this abhorrent, acrimonious inci
dent. Secondly, I want to know
whether there is any clear-cut, speci
fic programme with the Government
to tackle this terrorist activity. Third
ly, iy it a fact that previously five
bomb blasts have taken place in Bata
la? If it is so, what action has been
taken in those cases? ' Fourthly, is
there anyt link between the terrorist
activities of Punjab and Kashmir? My
fifth point is that the terrorists are
using AK-47s. They are using bombs;
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they are using rockets, and tomorrow
they may use missiles also. So, ] want to
know whether the Govern-ment is ready
to face the situation, Madam, my last
point is that the Governor of Punjab has
not been allowed to enter the Civil
Hospital. Who are those persons who
obstructed the entry of the Governor into
the Civil Hospital? So, these are the
points on which I seek clarifications.

SHRI ASHIS (West Bengal): Madam
Vice-Chairman, this  statement was
made perhaps on the 3rd April in the Lok
Sabha. Today is 10th. Some development
must have taken place in between, and that
too must have been incorporated in this.
But, Madam, I will be ona  limited
point. So many people have been killed in
the bomb explosions, and the bombs
were thrown at a Ram Navami procession
in a crowded area. It is reported that the
Police opened fire after the rampage.
Thereafter the agitated mob drove to set
fire to a Gmrtadwara. In the process, five
people sustained sword injuries. Two
constables and other sustained swOrd
injuries. It is also reported that the
postmortem shows that at least two or
three of them were victims of bullets,
not ag the hon. Member, Mr.
Narayanasamy, said that most of them
were victims of police bullets. Whether
thjey are police bullets or other
bullets, that has to be ascertained. My
point is that this is the first religious
procession that has been attacked in that
area. Naturally, and it is obvious that the
perpetrators of this had one particular
objective to see that communal tension
devlelops there and the communal
strife begins. Since the National Front
Government has taken over, perhaps,
this is the second major incident after
Abohar massacre. (Time bell rings) It
sefems that the Babbar Khalsa owned
responsibility for this. I want to know
whether it is a fact, and what attempts
have been made to chase and find out
those Babbar Khalsa elements. The
Minister said
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that he visited Batala with a delega
tion comprising representatives 0
different  politicle  parties.  Actually
the House should know as to who ar<
they that have gone. It is hearten
ing that in gpite of all these attempt
Weing made by the perpetrators o
this heinous crime, no communal ten
sion has developed there, and thi
process will be hastened and improvec
provided, as the Minister says, thi
work that started by the differen
political! parties Imoves forward be
cause the report says that soon afte:
that, the elders of that Batala are!
and some representatives of politica
parties played a  constructive role
Such peole should be given all thi
encouragement. And if they ge
encouragement from the Minister anc the
Government, I thing, these peopl< can be
isolated and Peace can b< restored. I want
clarifications oi these  points that I
mentioned.

THE VICE-CHAIRMAN (SHRI MATI
JAYANTHI NATARAJAN) Now, I am not
going to call any othei Member,
(Interruption) I tell yoi why. (Interruption)
Please hear me.

SHRI SANTOSH BAGRODIA
(Rajasthan): I was the first to give my name.

THE VICE-CHAIRMAN (SHRI MATI
JAYANTHI NATARAJAN): The House has
heard what happened during the previous
clarifications All of you have spoken. I
allowed everybody to speak.

SHRI SANTOSH BAGRODIA: Not on
Batala.

SHRI S. S. AHLUWALIA (Bihar): If you
do not allow, I will boycott the House.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Kindly do not
interrupt me when I am speaking Let me
finish what I have to say.

SHRI1 S S. AHLUWALIA: No, nti. Thiy is
not the way.
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THE VICE-CHAIRMAN  (SHRI-
MATI JAYANTHI NATARAJAN): Let
me finish what [ am saying. (Interruptions)

SHRI S. S. AHLUWALIA: We are here by
our right. (Interruptions) Yesterday morning i
have given my name for seeking
clarifications.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You have
already sought clarications on the previous
statement.

SHRI M. M. JACOB (Kerala): Previous
subject was different.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): 1 knew the
Members would raise the same issue.
Therefore I called you as th, first name on the
list. I am not calling an, other speaker now
because we have a further statement on
Nepal.

SHRI1 M. W. JACOB: Nepal is different.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): If T call one
name, then all the Other Members get upset.
It is impossible to conduct the House like
this.

SHRI S. S. AHLUWALIA: It seems that
there is a crisis of presiding' officers in the
House. There is nobody to rescue you and
relieve you. If i am not given a chance then I
will boycott the House.

(At this stage the Hon. Member left the
Chamber).

SHRI V. NARAYANASAMY: Madam,
we wanted a Calling Attention on this subject.
But the Government has agreed only to give a
statement. At least the Members should have
a right to speak on it and ask clarifications.
(Interruptions).

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Yes, Mr.
Minister.
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i W AlgwE sER
ITAATETEH  HEIRAT, TaN W' TG OH
wewm g% & (wagw) aw St ouw
SCEUNE S I G A ol
AT weHe H @g frar &, TfAa s
A & 49U AL HE FTouHouWwe
A qgsma Ifaw & fear war gr
ag WIS TH W W WT 9% 47
feweraa & fao 1 afes fasg ag
amr fm €% sma & wgm 1A
fear s weEh o e ST wed
¥ F AM{ § WX TEE wig
TR §, I4 AF G 05 agfaea
9T MW g9 wa wal 95 &
aigicey agt & o7 Fw W UFEAA
gAT AT ggT ¥ AR T FT IANT
AW A SNAT A7 | FD FOH(G
e & g Aedw w009
50-100 HIA G 4T | gA AFH 9T
| Ameaieal § fagw 92 @m
foqr vamr ag wmr a1 {5 Al
wEIT ATYE ¥ 0% gav % fasre
ag | afe7 § a8 »FAT wEAT F
fa AT fRTai & SO K1 AT NFGL F
qwa gw weal ghar fasgfe wnt g
wera fRar 91T arg & A qv wgRE
Fqq am f2ar @A ) wT ;g A
o5 wHECl W aRgm PRI T WK
#5Tr gifzal #1 wa Hfewr qard af,
qiF sAET AWE T | qF @i o\
BT AT AT | WL ¥ gE@ M99
A7 ¥ AT G AZT F SHIAE
a1 M';Bl ferm g, T-TFE g E
fa @fde urEl & qarg #1 AT ame
g IxF 4 AW § WA, @@ ¥
THo o # Ha rJnz"f i
1T arga g, grofounoe & gafmu
fag guaig Floqiomide F fawx
AegrEn WX SiE wAa e w4
g wig § | A qi9 A I ¥
AT & wArF gE | AT BT et
o1, FTET ¥ 930 A7 0§ q2A ¥
UFHCATHA @1 UF & &I gE & 97
a8 w37 1 @ & fF a8 far e
g Ftfow o8 & f& aFet ok a
Sd warge A1 wifyesr ¥ gu, o
@t gmr srlen o gren fafrmw &
QA & MR W wifea § I
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49 9 Hifewr & AL ITHT
faar fo sl a% édee & Fama
g r—:a% wg welr WENE s &
ST £ | dEl ¥ Tesfro qfaa 3T
WX At ¥ TACH TAT AT @A A
78 891 | HIR F W71 THEeE TaTH
& azrarn, |ATas, TerAIT 9@ A
AT FT X éf& SqTRr & SATEr
EALE I I e A S 1 AT |
ﬁﬁsa&quﬁaﬂglamﬁ ¥
@ ard § 6w wEesm g oond
Wt IAFT AGES YT FO S

FAT WY 2T | oWy H BT TOH
% faaw fewy FAer a1y &7 SEw
g 1 garu 9T Er g feogsm #
AFAFATE 9% FE@ fHar WA | S
# & GloYrTeqloTHe & 5 ¥ war
a1 ¥@T qgd wWi? AEer wre wifoeare
oo g 2 | Tl Fgr Zar WY
B¥ | gare mg FYNise F1 UF
M 40 | AT ¥R EWE SAET
gifsma & fim wr & 1 SF e
¥ ATEX & Wagim  HeT Sihrwd Ay
F 3w § Y I FH AET 9T
FAT w®L & | AfEw g5 F Avev
f@st & 1 fog fam &1 ndl wiow ¥
Ay & 9% A & s
fegsii #1 ZWe aFrHT FIH  FHfow
T owdT &1 a% § FF AvEAm g
wifseer ¥, § WA ®RAF A
FqFT ATy AHIT AT q4T | WAHT
fqﬁ-qrq'aﬁ%aﬁrﬁﬂwmﬁ
s § f& wEW fEdaraen
siEgm w1 wsE a0w & o faar

g\ 33t ¥ 99T arg A& & )

ZHU, TET 5T F 0F AT
i g fan, =i #31 5 asr @r
7z AAT a1 G5 BT AEA FATH FT
SELT g A H AT T qgT SwU
g, @m AT w7 sEa g Afew
19 I 48 @8d # B ®ER AR
g WIX FifFafasr &1 wE@ gmr
=gy | § TEwR § | 9% fa
AT HiEEEwT AETHE TH gAr qv
35 T W1 gHa wal fa ogmrd
Fiow g f6 37 6 wEAl K Qg
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[ =t qudt ageaz ada |

i qifafesa stae ge famr sy
gife @gr X FArg & | F&r At
#7 faeaie grfaa ar &0 &)
Iag g usfaffgws &7 a3% &
A HEFRET HAT FET | g4 wEAT
¥ mEaaE ¥ @i fmew | @
A ary g

SHRI E. BALANANDAN (Kerala):
Madam, one question. What about the latest
incident in Delhi? Will any details be given
about it?

SHRI MUFTI MOHAMMAD SAYEED: 1
can give the details.

'THE. VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): The Minister of
External Affairs to make a statement on
Nepal.

SHRI MUFTI MOHAMMAD SA
YEED: Madam, I would like to give
the details in regard to the bomb
blasts in Delhi.

SHRI V. NARAYANASAMY: The
Minister said that he would make a statement.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): He is giving the
details.

Re. Bomb blasts in Delhi—Contd.

SHRI MUFTI MOHAMMAD SAYEED:
Madam, m information was received that there
were two bomb blasts, one at police station
Tilak Nagar and the other at police station
Rajouri Garden, around 1-30 p. m. today.
Nine police personnel were injured in the two
blasts. Two of them have been admitted in the
hospital while the remaining have been dis-
charged after first aid.

It is suspected that some terrorist group
from Punjab is behind these bomb blasts and
that a timing device might have been used.
Cases have been registered at the police
stations and given to the Crime Branch for in-
vestigation. A general alert has been
lounded throughout  Delhi.
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Special vigilance is being maintainec in
public places like railway stations airports,
cinema halls, bus terminals and busy market
areas. Access cont rol is being introduced in
all polia stations. Every possible precautio
nary measure is being taken to ensure that
such incidents do not recur in the future.

i THE VICE-CHAIRMAN (SHRI
MATI JAYANTHI NATARAJAN): Now,
the Minister of External Affairs to. make a
statement on. Nepal,

SHRI V. NARAYANASAMY: No
clarifications on this.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Dy you want to
ask any questions?

SHRI V. NARAYANASAMY: Only one
question, Madam.

THE: VICE-CHAIRMAN (SHRI MATI
JAYANTHI NATARAIJAN) -It is a response
to Members' request It is merely a response. |
would request you to allow the statement on
Nepal to be made.

SHRI M. M. JACOB: If the Minister is
ready to reply to one or two questions, what
is the harm?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): I am allowing
only one question.

SHRI M. M. JACOB (Kerala): Mr Kapil
Verma wanted to ask some question.

SHRI1 KAPIL VERMA: It is on Nepal.

SHRI V. NARAYANASAMY: Mr. Gujral,
kindly take your seat. 1 would just ask one
question of the Home Minister.

8.00P. M.

Madam, it is most unfortunate that bomb
bltists took place in police station itself. That
shows how the police administration is
working in Delhi. Actually 9 persons were in
jured according to the- Minister. In that two
were discharged from th«r



